IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :01-10-2025

Date : 01.10.2025

c.C Dealing |
Appli .
pplied Section Seat
For
Order
BLAPL- Dtd. (Seat
1 81643/2025(01.10.2025 10056/2025 PK PAL GENERAL 2025-09— No-)
26
Order
BLAPL- MANOJ KUMAR Dtd. (Seat
2 81622/2025(01.10.2025 9148/2025 |PANT cC.O. 5025-09- No-)
26
Order
(Seat
ABLAPL- BIRENDRA Dtd.
3 81623/2025(01.10.2025 11244/2025 KUMAR PARDHT C.0. 2025-09— BAIL-2 Ti;
26
ABLAPL- COURT NO giger (Seat
4 81624/2025(01.10.2025 11242/2025 SK SAHOO cC.0. 17 5025-09- BAIL-2 No-
11)
26
Order
(Seat
ABLAPL- COURT NO. Dtd.
5 81625/2025(01.10.2025 11241/2025 RC SAHOO C.0. 17 2025-09— No-
11)
26
Order
(Seat
ABLAPL- COURT NO. |Dtd.
6 81626/2025/01.10.2025 11237/2025 P PANDA Cc.0O. 17 2025-09- BAIL-2 No-
11)
26
Order
(Seat
ABLAPL- COURT NO. Dtd.
7 81627/2025(01.10.2025 10975/2025 KK NATH cC.O. 17 2025-09— No-
11)
24
Order
(Seat
ABLAPL- COURT NO. |Dtd.
8 81628/2025(01.10.2025 10955/2025 SR BARIK C.0. 17 5025-09— No-
11)
24
Order
BLAPL- COURT NO. |Dtd. (Seat
9 |81629/2025/01.10.2025 [ o0 /5 q,5 SK BEHERA C.0. 17 2025-09 |[BAIL-1 No-3)
26
Order
BLAPL- COURT NO. Dtd. (Seat
10 |81630/2025/01.10.2025 8873/2025 PK LENKA C.0. 17 5025-09— No-3)
20

11 [81631/2025(01.10.2025 |BLAPL- \JN MOHANTY  [C.O.  |COURT NO. [Order |(Seat




9714/2025 17 Dtd. No-3)
2025-09-
24
Order
BLAPL- COURT NO. |Dtd. (Seat
12 181632/2025/01.10.2025 9718/2025 A NAYAK 17 2025-09— No-3)
24
Order
BLAPL- COURT NO. |Dtd. (Seat
13 1/81633/2025(01.10.2025 9721/2025 SK BISWAL 17 2025-09— No-3)
24
Order
BLAPL- COURT NO. |Dtd. (Seat
14 181634/2025(01.10.2025 10057/2025 RK MALLICK 17 2025-09— BAIL-1 No-4)
26
Order
BLAPL- COURT NO. |Dtd. (Seat
15 |81635/2025/01.10.2025 10060/2025 RK MALLICK 17 2025-09- No-14)
26
BLAPL- COURT NO giier (Seat
16 |81636/2025(01.10.2025 10054/2025 BB MALLICK 17 2025-09— BAIL-1 No-
15)
26
Order
BLAPL- COURT NO. |Dtd. _ (Seat
17 |81637/2025(01.10.2025 10160/2025 BB MALLICK 17 2025-09— BAIL-1 No-5)
26
Order
BLAPL- COURT NO. |Dtd. (Seat
18 |81638/2025(01.10.2025 9789/2025 SK SUNDARA 17 2025-09— No-5)
26
Order
BLAPL- COURT NO. |Dtd. (Seat
19 1|81639/2025/01.10.2025 9792/2025 SK SUNDARA 17 2025-09- No-5)
26
Order
BLAPL- COURT NO. |Dtd. (Seat
20 181640/2025(01.10.2025 9877/2025 SK SUNDARA 17 2025-09- No-5)
26
Order
BLAPL- COURT NO. |Dtd. (Seat
21 181641/2025(01.10.2025 10106/2025 PK PAL 17 2025-09- No-5)
26
Order
BLAPL- COURT NO. |Dtd. (Seat
22 181642/2025(01.10.2025 10135/2025 PK PAL 17 2025-09- No-5)
26
Order
BLAPL- COURT NO. |Dtd. (Seat
23 181644/2025(01.10.2025 10056/2025 PK PAL 17 2025-09— No-5)
26
Order
WP (C) - COURT NO. |Dtd. (Seat
24 181645/2025/01.10.2025 27503/2025 UK PANDA 17 2025-09- No-5)

26




Order

(Seat
WP (C) - COURT NO. |Dtd. WRIT
25 [81646/2025(01.10.2025 |jooc0” o UK PANDA - 09505 |BRANCH-6 gg)
26
Order (Seat
WP (C) - COURT NO. |Dtd. WRIT ©
26 (81647/2025(01.10.2025 |joo20" o |UK PANDA - Door_09- |BnENCHoS gg)
26
Order WRIT
WP (C) - COURT NO. |Dtd. BRANCH (Seat
27 181648/2025/01.10.2025 27336/2025 UK PANDA 17 2025-09- | (DIVISION Tg;)
26 BENCH-1)
Order WRIT
WP (C) - COURT NO. Dtd. BRANCH (Seat
28 181649/2025|01.10.2025 27536/2025 VK PANDA 17 2025-09- | (DIVISION Tg;)
26 BENCH-1)
Order
WP (C) - COURT NO. |Dtd. WRIT (Seat
29 [81650/2025(01.10.2025 ;o 0" . |UK PANDA - D095-09- |BRANCH-2 gz;
26
Order
(Seat
WP (C) - COURT NO. |Dtd. WRIT ©
30 |81651/202501.10.2025 |72 0" UK PANDA o 9025-09- |BRANCHS 2;)
26
Order
CRLREV- PRADIPTA COURT NO. |Dtd. (Seat
31 (81652/2025/01.10.2025 613/2025 BEURA 17 5025-09- No-
32)
26
Order
(Seat
CMP- COURT NO. Dtd.
32 181653/2025/01.10.2025 102/2025 SARAT DASH 17 2025-09- No-
32)
24
Order
(Seat
CMP- COURT NO. |Dtd.
33 |81654/2025(01.10.2025 |To" . [R. K. MEHER e oot 0o No-
32)
24
Order WRIT
WP (C) - COURT NO. |Dtd BRANCH (Seat
34 [81655/2025/01.10.2025 |, /=0" o |SARAT DASH - 2025-09- | (DryISTON ng)
26 BENCH-1)
Order
(Seat
ABLAPL- COURT NO. |Dtd.
35 [81656/2025/01.10.2025 9266/2025 K. C. SWAIN 17 2025-11— No-
106)
19
Order (Seat
ABLAPL- BIBEKANANDA COURT NO. |Dtd.
36 181659/2025101.10.2025 111519 5055 MAHAPATRA 17 2025-12- No-
106)
02
Order
ABLAPL- BISWAJIT COURT NO. Dtd. (Seat
37 |81660/2025/01.10.2025 1140045025 |MOHAPATRA 17 2025-09- [PAILTL  yo o)
29
Order
CRLA- COURT NO. CRIMINAL |(Seat
38 181662/2025/01.10.2025 1114/2025 R K MALLICK 17 Dtd. APPEAL No-1)

2025-12-




01

Order
ABLAPL- COURT NO. |Dtd. (Seat
39 [81663/2025/01.10.2025 [0, /B K PANDA 1 2025-09- No1)
29
Order
BIBHUTI
BLAPL- COURT NO. |Dtd. (Seat
40 |81664/2025/01.10.2025 RANJAN
9928/2025 MOHANTY 17 2025-09- No-1)
25
ABLAPL- COURT NO giier (Seat
41 181668/2025/01.10.2025 11354/2025 BALARAM SINGH 17 2025-09— BAIL-2 No-
12)
29
Order
(Seat
ABLAPL- COURT NO. |Dtd.
42 |81670/202501.10.2025 11353/2025 BALARAM SINGH 17 2025-09— No-
12)
29
ABLAPL- COURT NO giier (Seat
43 81671/2025/01.10.2025 113222025 BALARAM SINGH 17 2025-09— BAIL-2 No-
12)
29
ABLAPL- COURT NO giier (Seat
44 181672/2025(01.10.2025 11279/2025 BALARAM SINGH 17 2025-09— BAIL-2 No-
16)
29
Order
CRLMC- COURT NO. |Dtd. CRIMINAL |(Seat
45 [81675/2025/01.10.2025 |J.07 o o U DAS 17 2025-09— |MIsC No-1)
25
Order
ABLAPL- COURT NO. |Dtd. (Seat
46 [81676/2025/01.10.2025 [0 0" 1, o (B DAS 1 2025-09- No-1)
29
Order
ABLAPL- COURT NO. |Dtd. (Seat
47 |81677/2025(01.10.2025 7))o B DAS 17 5025-09- No—1)
29
Order
ABLAPL- COURT NO. |Dtd. (Seat
48 181679/2025/01.10.2025 11380/2025 DP DASH 17 2025-09- No-1)
23
Order
ABLAPL- MOHENDRA COURT NO. |Dtd. (Seat
49 ||81680/2025)01.10.2025 11373/2025 |DALAI 17 2025-12- No-1)
03
Order
(Seat
ABLAPL- COURT NO. |Dtd.
50 |81681/2025(01.10.2025 11369/2025 BK DAS 17 2025-09- BAIL-2 No-
18)
29
Order
(Seat
ABLAPL- COURT NO. |Dtd.
51 181683/2025(01.10.2025 11368/2025 SK PAL 17 2025-09— No-
18)
29
ABLAPL- COURT NO. Order (Seat
52 181684/2025(01.10.2025 11358/2025 G SUNDARAY 17 Dtd. BAIL-2 No-9)




2025-09-
29
Order (Seat
ABLAPL- LAXMINARAYAN COURT NO. |Dtd.
53 [81685/202501.10.2025 [0 200 0 oo e s e TG C. it 2025_0g |BAIL-1 Tg;
29
Order
ABLAPL-  |HIMANSHU KUMR COURT NO. [Dtd. (Seat
54 [81686/202501.10.2025 |7 0000 0 s C. e 2055-00- No-
13)
29
Order
ABLAPL- COURT NO. |Dtd. (Seat
55 [81687/2025/01.10.2025 1207 o |RK MALLICK C. e 2025-0g |BAIL-1 No—2)
29
Order
ABLAPL- COURT NO. |Dtd. ~ (Seat
56 |81688/2025/01.10.2025 [J;5 0" (S DASH C. T 2035_0g. |BAIL-1 No-2)
29
Order
ABLAPL- HIMANSHU KUMR COURT NO. |Dtd. (Seat
57 [81689/2025/01.10.2025 [ 500 o0 o os C. e 2025-00- No-2)
27
Order
WP (C) - JYOTIRANJAN COURT NO. |Dtd. (Seat
58 [81690/202501.10.2025 |0 oc oo o oo C. : 2055-10- No—2)
15
Order
ABLAPL- SUSANTA KUMAR COURT NO. |Dtd. (Seat
59 |81691/2025/01.10.2025 |11 55¢0 5055 [LENkA ¢ 6 2025-09- No-2)
29
Order
ABLAPL- COURT NO. |Dtd. (Seat
60 [81692/2025/01.10.2025 |17.0070 (oo |D SWAIN C. : 2025-00- No-2)
29
Order
ABLAPL- COURT NO. |Dtd. (Seat
61 |81693/2025/01.10.2025 |70 o - |S DASH C. c 2025-00- No-2)
29
Order
(Seat
ABLAPL- COURT NO. |Dtd.
62 |81694/2025/01.10.2025 |17 ;)0 (S DASH C. c 5025_09_ |BAIL=2 No-
11)
29
Order
ABLAPL- SURYAKANTA COURT NO. |Dtd (Seat
63 |81695/2025/01.10.2025 1149575025 DASMOHAPATRA |©° 17 2025-12- Ti;
02
Order
(Seat
ABLAPL- COURT NO. |Dtd.
64 181696/2025/01.10.2025 11328/2025 PK PANI C. 17 202509~ No-
11)
29
Order
(Seat
ABLAPL- COURT NO. |Dtd.
65 |81697/2025/01.10.2025 |10 oo |PK PANI C. it 2025-00- No-
11)
29
66 [81698/2025(01.10.2025 |ABLAPL-  |PK PANI C. COURT NO. |Order |(Seat




11302/2025 17 Dtd. No-
2025-09- 11)
29
Order
WP (C) - JYOT TRANJAN COURT NO. |Dtd. (Seat
67 181699/2025(01.10.2025 27675/2025 |SAHOO ‘ 2025-10- No-
11)
15
Order
(Seat
ABLAPL- COURT NO. |Dtd.
68 [81700/2025(01.10.2025 11287/2025 |0 KAMILA 17 202512 No-
11)
01
Order
(Seat
ABLAPL- COURT NO. Dtd.
69 (81701/2025(01.10.2025 11348/2025 SB SAHU 17 5025-09- No-
11)
29
Order
(Seat
ABLAPL- COURT NO. Dtd.
70 181702/2025/01.10.2025 10977,/2025 S DASH 17 5025-09- No-
11)
29
Order
(Seat
ABLAPL- COURT NO. Dtd.
71 |81703/2025/01.10.2025 10443/2025 P PANDA 17 2025-09— BAIL-2 No-
16)
29
Order
(Seat
WP (C) — COURT NO. |Dtd. _
72 181704/2025/01.10.2025 27646/2025 J.SAHOO ‘ 5025-09— No
16)
26
Order
(Seat
ABLAPL- COURT NO. Dtd.
73 181705/2025/01.10.2025 10124/2025 P PANDA 17 2025-09— BAIL-1 No-
14)
29
Order
WP (C) - JYOTIRANJAN COURT NO. |Dtd. (Seat
74 181706/2025/01.10.2025 26528/2025 |SAHOO p 2025-10- No-
14)
15
Order
(Seat
ABLAPL- COURT NO. Dtd.
75 181707/2025/01.10.2025 9701/2025 PK LENKA 17 2025-09— No-
14)
29
Order
(Seat
ABLAPL- COURT NO. |Dtd.
76 181708/2025/01.10.2025 11370/2025 MR SAHOO 17 2025-09— No-
14)
29
Order
(Seat
ABLAPL- COURT NO. Dtd.
77 181709/2025/01.10.2025 11364/2025 MR SAHOO 17 2025-09— No-
14)
29
Order
(Seat
ABLAPL- COURT NO. |Dtd.
78 |81710/202501.10.2025 11362/2025 MR SAHOO 17 2025-09— No-
14)
29
Order
CRLREV- COURT NO. Dtd. CRIMINAL (Seat
79 181711/2025/01.10.2025 354/2023 S K DAS ‘ 9999-12- |[REVISION [No-1)

31




Order

CRLREV- COURT NO. |Dtd. (Seat
80 81712/2025/01.10.2025 655/2025 P.K.MOHANTY 3 oLD 2025-10- No-1)
24
Order
CONTC- PRAFULLA CH. COURT NO. |Dtd. (Seat
81 |81713/2025/01.10.2025 4545/2025 |MOHANTY 3 OLD 2025-11- No-1)
07
Order
CONTC- PRAFULLA CH. COURT NO. Dtd. (Seat
82 (181714/2025)01.10.2025 4544/2025 |MOHANTY 3 OLD 2025-11- No-1)
07
Order
CONTC- PRAFULLA CH. COURT NO. |Dtd. (Seat
83 |81715/2025/01.10.2025 4542/2025 |MOHANTY 3 OLD 2025-11- No-1)
07
Order
CONTC- PRAFULLA CH. COURT NO. |Dtd. (Seat
84 181716/2025)01.10.2025 4543/2025 |MOHANTY 3 OLD 2025-11- No-1)
07
Order
CRLREV- COURT NO. Dtd. (Seat
85 181718/2025/01.10.2025 661/2025 K. C. SWAIN 3 OLD 2025-09— No-1)
26
Order (Seat
WP (C) - COURT NO. Dtd. WRIT _
86 181719/2025/01.10.2025 27637/2025 J.SAHOO c 2025-09— |BRANCH-5 No
22)
26
Order
(Seat
CRLREV- COURT NO. Dtd.
87 181720/2025(01.10.2025 660/2025 K. C. SWAIN c 2025-09- No-
22)
26
Order
WP (C) - KHIROD COURT NO. |Dtd. WRIT (Seat
88 81721/2025)01.10.2025 27722/2025 |CHANDRA MAJHI o 2025-09- |BRANCH-6 gg;
26
Order
(Seat
WP (C) — COURT NO. Dtd. WRIT _
89 181722/2025/01.10.2025 27642/2025 J.SAHOO ‘ 5025-09- |BRANCH-3 1;2)
26
Order
(Seat
RVWPET- COURT NO. |Dtd.
90 81723/2025/01.10.2025 [,/ . M. BARAL c 5025-09- No-
28)
23
Order WRIT (Seat
WP (C) - KHIROD COURT NO. Dtd. BRANCH _
91 [81724/202501.10.2025 27719/2025 |CHANDRA MAJHI 6 2025-09- | (DIVISION ng)
26 BENCH-2)
MSA- COURT NO giier MISC. (Seat
92 81725/2025/01.10.2025 55/2025 A. MOHANTY 3 OLD 2025-10— APPEAL No-5)
SEC.
08
Order WRIT (Seat
93 181726/2025(01.10.2025 256((53)1/2025 J. SAHOO EOURT NO- Iptq. BRANCH  |No-
2025-09- | (DIVISION 119)




| 26 BENCH-3) |
Order
(Seat
ABLAPL- COURT NO. Dtd.
94 |81727/2025(01.10.2025 |} ]34 >0 c [P+ K. BARIK . S095-0g. [BAIL=2 No-
18)
29
Order
(Seat
ABLAPL- COURT NO. Dtd.
95 81728/2025/01.10.2025 11321/2025 E- K. BARIK ‘ 2025-09— No-
18)
29
Order
(Seat
WP (C) - COURT NO. Dtd. WRIT ©
96 181729/2025(01.10.2025 |5 )" |B K PADHI : oot 05 leRANCH-3 Ti)
26
Order
BLAPL- BIJAY KUMAR COURT NO. |Dtd. (Seat
97 181730/2025(01.10.2025 |g /e oo it . 0ot 0o No-
11)
25
Order
(Seat
WP (C) - COURT NO. |Dtd. WRIT ©
98 (81731/2025(01.10.2025 |5 l” . |B K PADHI . D095-09- |BRANCH-1 gi)
26
Order
(Seat
WP (C) - COURT NO. |Dtd. ©
99 |81733/2025(01.10.2025 )07, . [B K PADHI : 09509 No
31)
26
Order
(Seat
ABLAPL- COURT NO. |Dtd.
100 (81734/202501.10.2025 |2 00" |H. K. PATRA . oot 0o No-
31)
26
Order WRIT
WP (C) - COURT NO. |Dtd. BRANCH (Seat
101 (81735/202501.10.2025 |,o00L" )0, B K DAS o 2025-10- | (DTVISTON ng)
27 BENCH-1)
Order
(Seat
WP (C) - COURT NO. Dtd. ©
102 (81736/2025(01.10.2025 |50 L7 IS K SAHU e oot 0o No
108)
29
Order
BLAPL- BIJAY KUMAR COURT NO. |Dtd. (Seat
103 181737/2025/01.10.2025 9937/2025 BEHERA 17 2025-09- BAIL-2 No-
17)
25
Order
ABLAPL- PRAKASH COURT NO. |Dtd. (Seat
104 181738/2025/01.10.2025 111 3,5,5025 |cuaNDRA DASH 17 2025-12- |PAIETE Tg;
02
Order
BLAPL- BTJAY KUMAR COURT NO. |Dtd (Seat
105 [81739/2025(01.10.2025  [goe © o Lot - 05500 No-
13)
24
Order
ABLAPL- BINDU SAGAR COURT NO. Dtd. (Seat
106 181740/2025/01.10.2025 10996/2025 |SWAIN 17 2025-09— BATIL-2 No-7)
24
WP (C) - SANJAY KUMAR COURT NO. |order WRIT (Seat
107 181741/2025101.10.2025 |, 0046 /2025 |sany 17 Dtd. BRANCH-1 [No-1)




2025-09-
29
Order
CRLREV-  |ASHOK KUMAR COURT NO. |Dtd. (Seat
108 (81742/202501.10.2025 |1o 2700 (i o C. L 202500 Noo1)
26
Order
WP (C) - SANJAY KUMAR COURT NO. |Dtd. (Seat
109 81743/2025 |01.10.2025 |50 0e’ oo |y C. = 095-00- Nooa)
29
Order
ABLAPT- JADUNATH COURT NO. |Dtd. (Seat
110 181744/2025101.10.2025 11, /5 5055 |pRADHAN c. 17 2025-09- No-1)
26
Order
WP (C) - COURT NO. |Dtd. (Seat
111 [81745/202501.10.2025 |Joo 20", (S K SAHU C. o 599512~ Noo1)
31
Order
ABLAPL- JADUNATH COURT NO. |Dtd. (Seat
112 81746/2025 |01.10.2025 |7 000 (o C. i 095_09- [BAIL-2 Tg;
26
Order
WP (C) - COURT NO. |Dtd. WRIT (Seat
113 [81747/2025(01.10.2025 )0 /o” . |J C BARAL C. = 2025-10- |BRANCH-2 |Nov9)
09
Order (Seat
WP (C) - SANJAY KUMAR COURT NO. |Dtd. WRIT ©
114 181748/2025|01.10.2025  [,0035 5055 lsapy c. 17 9999-12- |BRANCH-5 gi)
31
Order
BLAPL- JADUNATH COURT NO. Dtd (Seat
115 [81749/2025(01.10.2025 [ e oo (ot C. = 5095-00- No-
21)
26
WP (C) - COURT NO giier WRIT (Seat
116 (81750/202501.10.2025 ). Zo” S K BEHERA  |C. T 2025-10- |BRANCH2 EZ;
22
Order
ABLAPL-  |BINDU SAGAR COURT NO. |Dtd (Seat
117 [81751/202501.10.2025 [/ 2c ™ oo oo C. Y 5095-09- No-
34)
29
Order
WP (C) - PRASANTA COURT NO. |Dtd. WRIT (Seat
118 |81752/2025101.10.2025 1) 00n4/2025 [KUMAR JENA | 14 2025-09- |BRANCH-7 Tg;
26
Order
(Seat
ABLAPT,- COURT NO. |Dtd.
119 /81753/2025(01.10.2025 11337/2025 P. K. BEHERA |C. 12 202509~ No-
10)
29
Order
(Seat
ABLAPL- COURT NO. |Dtd.
120 [81754/202501.10.2025 [} 200 " |A. MOHANTY C. i 09512 No-
10)
02
121 [81755/2025(01.10.2025 WP (C) - MOHAN BEHERA |[C. COURT NO. |Order |(Seat




27422/2025 17 Dtd. No-
2025-09- 10)
26
Order
(Seat
ABLAPL- COURT NO. Dtd.
122 |81756/2025 |01.10.2025 |{7S0c 7 |A. MOHANTY L 095-00- No-
10)
29
Order
ABLAPL- MANORANJAN COURT NO. |Dtd. (Seat
123 [81757/2025(01.10.2025 [ 00 b o = S095-0g. [BAIL-1 Noes)
29
Order
ABLAPL-  |AMLAN SHAKTT COURT NO. Dtd. (seat
124 181758/2025101.10.2025 1115045055 |payL 17 2025-09- No-2)
29
Order
ABLAPL-  |BIJAY KUMAR COURT NO. |Dtd (Seat
125 [81759/202501.10.2025 [0l oot = S095_15. [BAIL-2 No-
12)
01
Order
ABLAPL- BINDU SAGAR COURT NO. |Dtd. B (Seat
126 (81760/202501.10.2025 [ 700 0 oo o 095-09- [BAIL-1 Noet)
29
ABLAPL- COURT NO giier (Seat
127 [81761/202501.10.2025 |00 |A. MOHANTY i S095_11. [BAIL-2 No-
11)
26
Order
ABLAPL-  |AMLAN SHAKTI COURT NO. |Dtd (Seat
128 (81762/202501.10.2025 7000 (o o 09509 No-
11)
29
Order
BLAPT,~ AMLAN SHAKTT COURT NO. |Dtd. (Seat
129 [81763/202501.10.2025 |/ (oo i 5095-09- No-
11)
26
WP (C) - COURT NO giier WRIT (Seat
130 [81764/202501.10.2025 |}, 70" |A. MOHANTY o 5025-09- |srancH_3 |NO
33)
26
Order
WP (C) - COURT NO. |Dtd. WRIT (Seat
131 [81765/202501.10.2025 |}, oc1" 0, |A. MOHANTY i 2025-09— |BRANCH-2 |Now8)
26
Order
WP (C) - COURT NO. Dtd. (Seat
132 [81766/202501.10.2025 /- 000° . |A. MOHANTY i 5095-09- Noes)
26
Order
(Seat
WP (C) - COURT NO. |Dtd. WRIT ©
133 /81767/2025(01.10.2025 24507/2025 P K MISHRA 17 2025-09— |BRANCH-5 gg)
26
Order
(Seat
WP (C) - COURT NO. Dtd. ©
134 |181768/2025(01.10.2025 27773/2025 K. C. SWAIN 17 2025-09— gg)

26




Order

(Seat
WP (C) - SURYA PRAKASH COURT NO. |Dtd. ©
135181769/2025101.10.2025 [, 091 65005 MANAGARAT 17 2025-09- 23)
26
Order
(Seat
WP (C) - COURT NO. Dtd. ©
136 (81770/202501.10.2025 27773/2025 P PATTANAIK 17 2025-09— No
23)
26
Order
(Seat
WP (C) - COURT NO. Dtd. ©
137 [81771/2025(01.10.2025 )0, c0” o |T K NAYAK i 09500 No
23)
25
Order WRIT
WP (C) - COURT NO. Dtd. BRANCH (Seat
138 181772/2025|01.10.2025 24615/2025 B+ MOHANTY 17 2025-09- | (DIVISION Tii)
26 BENCH-2)
Order
(Seat
WP (C) - COURT NO. |Dtd. ©
139 (81773/2025(01.10.2025 [1--70 . |S MOHAPATRA i 09500 No
111)
26
Order WRIT (Seat
WP (C) - BIRENDRA COURT NO. |Dtd. BRANCH ©
140 181774/2025101.10.2025 |, -9 /5025 [KUMAR PARDHI 17 2025-09- |(DIVISION T86)
26 BENCH-1)
WP (C) - CHIEE giier WRIT (Seat
141 (81775/202501.10.2025 |7-o0" . |A MISHRA JUSTICE'S |good 1o |neancheg NO™
COURT 29)
31
B (C) CHIEF gijer (Seat
142 |81776/2025(01.10.2025 T K NAYAK JUSTICE'S . No-
25272/2025 2025-09-
COURT 29)
26
S~ CHIEF giier (Seat
143 |81777/2025/01.10.2025 BHOJRAJ SETH JUSTICE'S . No-
23991/2025 2025-09-
COURT 29)
26
WP (C) - CHIEF giier WRIT (Seat
144 (81778/2025(01.10.2025 ) o0’ R K MOHAPATRA JUSTICE'S |, ool 1o |aoaven ; [No-
COURT 31)
27
WP (C) - CHIEE giier WRIT (Seat
] ° —_
145 (81779/2025(01.10.2025 |7 oo B S PAIKRAY JUSTICE'S |, 0ol 1o |ionien o [No
COURT 31)
27
. CHIEF gijer (Seat
146 (81780/202501.10.2025 1553/2025 |5 DASH JUSTICE'S |, 052 _gg- No-
COURT 31)
26
WP (C) - CHIEEF giier gEiECH (Seat
v M —
147 [81781/2025/01.10.2025 |1 7" [P NAYAK gg§;$CE S |2025-00- | (DIVISION Ti5)
26 BENCH-2)
CHIEF Order (Seat
148 (81782/2025(01.10.2025 ?gﬁgg/zo% ig;ﬁgm KUMAR JUSTICE'S |Dtd. No-
COURT 2025-09- 115)




26

Order MISC
FAO- COURT NO. |Dtd. N (Seat
149 181783/2025/01.10.2025  |'% 0,4 P CH DAS c 2025-09- REPEAL | 770,
SEC.
10
FAO- COURT NO giger MISC. (Seat
150 181784/2025|01.10.2025 10/2023 P CH DAS ‘ 2025-09~ |PPPEAL No-9)
SEC.
10
Order
WP (C) - COURT NO. |Dtd. WRIT (Seat
151 |81785/2025/01.10.2025 14454/2023 R K DEHURY 6 2024-05- |BRANCH-7 |No-5)
13
Order
WP (C) - COURT NO. Dtd. WRIT (Seat
152 /81786/2025(01.10.2025 27469/2025 B.P.TANGA ‘ 2025-09— |BRANCH-2 gg;
26
Order (Seat
WP (C) - COURT NO. |Dtd. WRIT -
153 /81787/2025/01.10.2025 26882/2025 P.K.DAS 6 2025-09- |BRANCH-6 22)
23
Order (Seat
WP (C) - COURT NO. |Dtd. WRIT -
154 /81789/2025(01.10.2025 25725 /2025 P.K.DAS ‘ 2025-09— |BRANCH-8 No
43)
25
Order WRIT
WP (C) - COURT NO. |Dtd. BRANCH (Seat
155 (81790/2025/01.10.2025 25634/2025 U.P.BAG 6 2025-09- | (DIVISION Tg;)
25 BENCH-3)
Order
(Seat
BLAPL- COURT NO. |Dtd.
156 |81795/2025/01.10.2025 10110/2025 SC SUNDARAY 6 2025-09- No-
123)
29
Order
(Seat
BLAPL- COURT NO. |Dtd.
157 |181796/2025/01.10.2025 10168/2025 SC SUNDARAY 6 2025-09— No-
123)
29
Order
(Seat
BLAPL- COURT NO. |Dtd.
158 |81798/2025/01.10.2025 10175/2025 G SAHOO 6 2025-09- No-
123)
29
Order
BLAPL- COURT NO. |Dtd. _ (Seat
159 181799/2025/01.10.2025 10176/2025 G SAHOO 6 2025-09- BAIL-1 No-3)
29
Order
BLAPL- COURT NO. |Dtd. (Seat
160 /81800/2025/01.10.2025 10211/2025 G SAHOO 6 2025-09- No-3)
29
Order
BLAPL- BISWARANJAN COURT NO. |Dtd. (Seat
161 /81801/2025/01.10.2025 10108/2025 DALAT 6 2025-09— BAIL-1 No-4)
29
BLAPL- SANTOSH COURT NO. |Order (Seat
162 181802/202501.10.2025 10081/2025 |CHANDRA 6 Dtd. No-4)




ATABUDHI 2025-09-
29
Order
BLAPL- COURT NO. |Dtd. (Seat
163 /81803/2025/01.10.2025 10136/2025 DP DASH 6 2025-09— No-4)
29
Order
BLAPL- COURT NO. |Dtd. (Seat
164 |81804/202501.10.2025 501/2025 |BE TANGA 3 OLD 2025-09- No-4)
26
RABINDRA Order
CONTC- KUMAR COURT NO. |Dtd. (Seat
165/181805/2025)/01.10.2025 4510/2025 |PATNAIK, 3 OLD 2025-09- No-4)
B.MOHAPATRA 26
Order
ABLAPL- COURT NO. |Dtd. (Seat
166 181829/2025/01.10.2025 11444/2025 CR NAYAK 17 202512 No-4)
03
Order
ABLAPL- COURT NO. |Dtd. (Seat
167 |81830/2025(01.10.2025 /""" o) o |CR NAYAK 1 5025-12- No—4)
03
Order
ABLAPL- COURT NO. |Dtd. (Seat
168 181831/2025/01.10.2025 11376/2025 S BARIK 17 2025-09— No-4)
29
Order
ABLAPL- COURT NO. |Dtd. (Seat
169 /81832/2025/01.10.2025 11374/2025 CR NAYAK 17 2025-09— No-4)
29
ABLAPIL- COURT NO gijer (Seat
170 181833/2025/01.10.2025 11372/2025 CR NAYAK 17 2025-09— BAIL-2 No-
16)
29
Order
(Seat
ABLAPL- COURT NO. |Dtd.
171 /181834/2025/01.10.2025 11366/2025 S BISWAL 17 2025-09— No-
16)
29
Order
(Seat
ABLAPL- COURT NO. |Dtd.
172 81835/2025/01.10.2025 |17 " o, |AB MALLICK 17 2025-09- No-
16)
29
Order
(Seat
ABLAPL- COURT NO. |Dtd.
173 /81836/2025/01.10.2025 11312/2025 P PANDA 17 2025-09— No-
16)
29
Order
(Seat
ABLAPL- COURT NO. |Dtd.
174 181837/2025/01.10.2025 [ 50005055 |J KAR 17 2025-09~ |BAIL=2 No-
16)
29
Order
(Seat
ABLAPL- COURT NO. |Dtd.
175 /81838/2025/01.10.2025 11285/2025 DK NAIK 17 2025-09— BAIL-2 No-
12)
29
176 [81839/2025(01.10.2025 |ABLAPL-  |MD BISWAL COURT NO. |Order BAIL-2 | (Seat




11276/2025 17 Dtd. No-
2025-09- 106)
29
Order
CONTC- COURT NO. |Dtd. (Seat
177 181840/2025/01.10.2025 4536/2025 MR ROUTRAY C.0O. 17 2025-09— CONTEMPT No-9)
26
Order
CRLREV- COURT NO. |Dtd. (Seat
178 181841/2025/01.10.2025 190/2025 B SINGH Cc.0. 3 5025-09— No-9)
16
Order
WP (C) - COURT NO. Dtd. WRIT (Seat
179 /81842/2025(01.10.2025 21702/2025 A. K. BEHERA |C.O. 3 2025-09—- |BRANCH-7 EZ;
26
WP (C) - COURT NO gijer WRIT (Seat
180 (81843/2025(01.10.2025 |¢o ) o |A. K. BEHERA C.0. |0 Seor 04 lomancHos |No-
22)
09
Order
ABLAPL-  |SURYAKANTA Dtd. (Seat
181 [81657/2025(01.10.2025 |35 0 oo no D GENERAL 095-09- [BAIL-2 No-
10)
29
Order
(Seat
ABLAPL- KULDEEP Dtd.
182 181658/2025/01.10.2025 11330/2025 MOHANTY GENERAL 5025-09- Tg;
29
Order
BLAPL- AKSHAYA KUMAR Dtd (Seat
183 [81661/202501.10.2025 |00 o [oonon GENERAL 09509 No-
10)
26
WRIT
WP (C) - SOUMYASARATHT Entire BRANCH (Seat
184 181665/2025/01.10.2025 20753/2025 |DAS GENERAL Document | (DIVISION Tg;)
BENCH-1)
WRIT
WP (C) - SOUMYAKANTA Entire BRANCH (Seat
185 181666/2025/01.10.2025 20753/2025 |TRIPATHY GENERAL Brief (DIVISION Tg;)
BENCH-1)
Order
WP (C) - SARBESWAR Dtd. WRIT (Seat
186 181667/2025/01.10.2025 26759/2023 |SAHOO GENERAL 2023-08- |BRANCH-8 g;;
25
Order
(Seat
CONTC- SARBESWAR Dtd.
187 181669/2025/01.10.2025 7116/2024 |SAHOO GENERAL 2025-02— No-
42)
28
Order
BLAPI— MAHESWAR JATI Dtd. (Seat
188 181673/2025/01.10.2025 10060/2024 ADVOCATE GENERAL 5025-09— 22;
26
BLAPL- giger {Seat
189 |81674/2025(01.10.2025 | 2/ "" . |MAHESWAR JATI GENERAL 095-05- 22;

30




Order

(Seat

BLAPL- MAHESWAR JATI Dtd.
190 181678/2025/01.10.2025 10060/2024 ADVOCATE GENERAL 2025-07— 22;
31
Order
BLAPL- AKSHAYA KUMAR Dtd. (Seat
191 |81682/2025(01.10.2025 9148/2025 |BEHERA GENERAL 2025-09— No-
42)
26
WP (C) - MANAS RANJAN ggigement WRIT (Seat
192 [81717/2025 |01.10.2025  |peoc oo lonn o GENERAL 2095-08 |BRANCH_7 zg;
07
Order
CRLMC- SOUMYARANJAN Dtd. (Seat
193 (81792/2025(01.10.2025 3953/2025 |PATKRAY GENERAL 2025-09— No-
48)
26
Order
BLAPI,— BISWARANJAN Dtd. (Seat
194 (81794/2025(01.10.2025  [-o20e S GENERAL D95 09 [BAIL-1  [5€%
29
Order
ABLAPL- BISWARANJAN Dtd. (Seat
195 [81797/2025 |01.10.2025 |50 00 o1 GENERAL 095-10- Nocd)
01
Order
BLAPI,— SARBESWAR Dtd. (Seat
196 (81732/2025(01.10.2025 002200 130 EE GENERAL oot 0o oo
24
Order
WP (C) - Dtd. (Seat
197 (81788/2025(01.10.2025 |}> 007 | K LENKA GENERAL e oo oot
26
Order
(Seat
WP (C) - Dtd. WRIT ©
198 81791/202501.10.2025 |50 occ’ )0, [P K LENKA GENERAL 2025-10- lerancH-2 [NO
45)
13
Order
(Seat
WP (C) - Dtd. WRIT ©
199 [81793/2025(01.10.2025 |- 27,0 |P K LENKA GENERAL 2025-09- |BRANCH-3 gg)
26
Order
200 181806/2025(01.10.2025 | RE(C)= | 2 PADHI GENERAL bed. éiﬁat
: : 63/2025 2025-08-
28)
25
Order
(Seat
ABLAPL- Dtd.
201 (81807/202501.10.2025 |7 00" S K MOHANTY |GENERAL 09519 No-
28)
03
Order
ABLAPIL- SANTOSH KUMAR Dtd. (Seat
202 /81808/2025/01.10.2025 11365/2025 MAHANTY GENERAL 2025-12— BATIL-2 T;;
01
ABLAPL— Order (Seat
203 /81809/2025/01.10.2025 11326/2025 S K MOHANTY GENERAL Dtd. No-
2025-09- 12)




29

Order

(Seat
ABLAPL- SANTOSH KUMAR Dtd.
204 181810/2025/01.10.2025 11344/2025 MAHANTY GENERAL 502512 BAIL-2 Tg;
01
Order
(Seat
ABLAPL- Dtd.
205 [81811/2025/01.10.2025 1170, oo |S P SAHOO GENERAL 5999_1p [BAIL-2 No-
11)
31
Order
(Seat
ABLAPL- Dtd.
206 /81812/20251(01.10.2025 11320/2025 S P SAHOO GENERAL 9999-12— BAIL-2 No-
16)
31
FAO- giger (Seat
207 [81813/2025/01.10.2025 |, oo 0., [P K MISHRA GENERAL 2025-09- No-
16)
10
WP (C) — giier (Seat
208 181814/2025/01.10.2025 27524/2025 P K PAL GENERAL 5025-09— No-
16)
26
Order
ABLAPL-  |RAKESH KUMAR Dtd. (Seat
209 181815/2025/01.10.2025 11295/2025 MALLICK GENERAL 2025-09— No-
16)
29
WP (C) — giger (Seat
210 |81816/2025(01.10.2025 19450/2024 P K SWAIN GENERAL 2024-08— No-
16)
16
Order
(Seat
ABLAPL- Dtd.
211 /81817/2025(01.10.2025 1533/2025 P K BEHERA GENERAL 2025-04— BAIL-1 No-
13)
07
Order
SA- Dtd. SECOND (Seat
212(81818/2025/01.10.2025 |70y L oq0 [P K SWAIN GENERAL 2025-04— |APPEAL No-7)
03
Order WRIT
WP (C) - Dtd BRANCH (Seat
213 1/81819/2025/01.10.2025 27344/2025 P K JENA GENERAL 2025-09- | (DIVISION Tg;)
25 BENCH-1)
WP (C) — giier (Seat
214 181820/2025/01.10.2025 1593/2014 A SAHOO GENERAL 501706 No-
105)
29
Order
(Seat
CONTC- Dtd.
215 1/81821/2025/01.10.2025 570/2009 A SAHOO GENERAL 2010-09- No-
105)
16
Order
(Seat
WP (C) — Dtd. WRIT _
216 181822/2025/01.10.2025 |5 05 5, /B BEHERA GENERAL 2025-09- |BRANCH-4 23)
25
WP (C) — Order (Seat
217 181823/2025/01.10.2025 15233/2007 A SAHOO GENERAL Dtq. No-—




2008-11- 37)
24
WP (C) - giier (Seat
218 /81824/20251(01.10.2025 27082/2025 R CH ROUT GENERAL 2025-10- No-
37)
13
Order
(Seat
CMP- Dtd. WRIT
219 /81825/2025/01.10.2025 1154/2019 K K SAHOO GENERAL 9999-12— |BRANCH-4 No-
27)
31
CRLMC- giger (Seat
220 /81826/20251(01.10.2025 4013/2025 SURAJ MOHANTY |GENERAL 2025-09— No-
27)
26
(Seat
WP (C) - WRIT N
221 /81827/2025(01.10.2025 16105/2025 P K DAS GENERAL BRANCH-8 I;)I(;)
WP (C) — giier (Seat
222 181828/2025/01.10.2025 24939/2025 P K DAS GENERAL 5025-09- gg;
24

NIC




